
To

HIGIT COUR.'r O[. Jr\IVIN{U AND I{ASIIMIR
(Office of the ta"*,.11:i:.|;trttet'al at Srinagar)

All Princ,ipal District & Sesrsiorls Judges.

J&K State.

No: \LBr'l ?^..islU.t nateat ) 6/ 4tt-lg
S,5jcct: Constrtrctlo,, \lf toilcts in Courf c.nt,lexes 

'egarrling'
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Please llncl ctrt'losecl lierervitlr tlre l)t'olirt'ttra lirr" srrllrnissiott tll'

inl'orntatiou relatt:r.l tcl 'l-oilcls in ('irttl'ts l'ct:civccl fl'trrtr Goii(-rrlllll('llt ol

lrr<lia. N4irristry tl ['i-ari' arrtl .lttslic'c'

\.',rr ilt.q r.ctlrrcs{crl to r.r,lrrrit thtr inlortrrirtiott illi PCI'tht'

l)rtrfor.qra clclgserl to tIris lrlllce at tlrc c:r1lic-slt. stl tlral t[e :;nltrc ItlaV tre

sr,:rrt t() thc corrr:cr'lrecl li)l' lirrli rcr llc(. clrsltl'y acliott.

, 'fhe tnatter lttav hc' trcair:cl a:i lttost ttrgcrtt'

Yours fhithlirllY.

Encls: As lllove.
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